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Statement-1V

Steps taken by Government to avoid damage of foodgrains during storage

The following precautionary and remedial steps are mandated to be followed

by F.C.I, and State Government agencies to check damages to central pool stocks

of foodgrains:

@
(i)

(iii)

()

\y)

(vi)

(vii)

All godowns are to be constructed as per specifications.

Foodgrains are to be stored by adopting proper scientific code of storage
practices.

Adequate dunnage materials such as wooden crates, bamboo mats,
polythene sheets are to be used to check migration of moisture from the
floor.

Fumigation covers, nylon ropes, nets and insecticides for control of

stored grain insect pests are to be provided in all the godowns.

Prophylactic (spraying of insecticides) and curative treatments (fumigation)
are to be carried out regularly and timely in godowns for the control of
stored grain insect pests.

Effective rat control measures, both in covered godowns as well as in
CAP storage arc to be used.

Foodgrains in 'Cover and Plinth' (CAP) storage are to be stored on el-
evated plinths and wooden crates are to be used as dunnage material.
Stacks are to be properly covered with specifically fabricated low-density
black polythene water -proof covers and tied with nylon ropes/nets.

(vii)) Regular periodic inspections of the stocks/godowns are to be undertaken

()

&Y

by qualified and trained staff including senior officers.

The principle of "First in First Out" (FIFO) is to be followed to the ex-
tent possible so as to avoid longer storage of foodgrains in godowns.

Only covered rail wagons are to be used for movement of foodgrains so
as to avoid damage during transit.

Need for rejuvenation of PDS

2239. PROF. SAIF-UD-DIN SOZ: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:
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(@) the current status of PDS in the country, State-wise;
(b) whether there is urgent need for the system's rejuvenation; and

(¢) whether for rejuvenation of PDS, hilly States like Jammu and Kashmir

would receive a special treatment?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): (a) With a view to
specially target poor sections of society, the Targeted Public Distribution System
(TPDS) was launched in June, 1997. Under TPDS, allocation of foodgrains (rice and
wheat) are made to States and Union Territories (UTs) for distribution to 6.52 crore
accepted number of Below Poverty Line (BPL) families, which includes 2.43 crore
Antyodaya Anna Yojana (AAY) families. Allocation of foodgrains to BPL families,
including AAY families, are made @ 35 kg per family per month at the Central Issue
Price (CIP) of Rs.3/- per kg for rice and Rs.2/- per kg for wheat for AAY families
and Rs.5.65 per kg for rice and Rs.4.15 per kg for wheat for BPL families. Allocation
of foodgrains to about 11.52 crore Above Poverty Line (APL) families are also made
depending upon the availability of foodgrains in the Central pool and the past
offtake. Presently, the allocation of foodgrains to APL families ranges between 15
and 35 kg per family per month. CIPs of foodgrains for APL category are Rs. 7.95
per kg for rice (common)/Rs. 8.30 per kg. for rice (grade 'A") and Rs. 6.10 per kg.
for wheat. A statement indicating State/UT-wise number of households covered

under TPDS is given in the Statement (See below).

(b) and (c) Strengthening and streamlining of TPDS is a continuous process.
Government has regularly reviewed and has issued instructions to States/UTs to
strengthen functioning of TPDS by improving monitoring mechanism and vigilance,
increased transparency in functioning of TPDS, adoption of revised Model Citizen's
Charter, use of Information and Communication Technology (ICT) tools and improv-

ing the viability of Fair Price Shop operations.

The National Food Security Ordinance (NFSQO), 2013 has been promulgated on
5.7.2013. The NFSO, 2013 inter-alia provides that while implementing the provision of
this Ordinance and the schemes for meeting specified entitlements, the Central Gov-
ernment and the State Governments shall give special focus to the needs of the
vulnerable groups, specially in remote areas and other areas which are difficult to

access, hilly and tribal arcas, for ensuring their food security.
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(As reported by 30.6.2013)
(Figures in lakhs)

SL. No State/UT Accepted AAY Total Accepted
mumber of  houscholds (BPL+ number of
BPL identified AAY) APL
households  and ration households
cards
issued

1 2 3 4 5 6
1 Andhra Pradesh 25.050 15.58 40.63 117.58
2 Arunachal Pradesh 0610 0.38 0.99 143
3 Assam 11.320 7.04 18.36 20.57
4 Bihar 40.220 25.01 65.23 33.56
5 Chhattisgarh 11.560 7.19 18.75 25.36
6 Delhi 2590 1.50 4.09 23.73
7 Goa 0.340 0.14 048 272
8 Gujarat 13.100 8.10 21.20 60.37
9 Haryana 4.970 2.9 7.89 23.59
10 Himachal Pradesh 3.170 1.97 514 743
11 Jammu and Kashmir 4.800 2.56 7.36 10.66
12 Jharkhand 14.760 9.18 23.94 19.62
13 Karnataka 19910 11.38 3129 63.08
14 Kerala 9.580 5.96 15.54 45.56
15 Madhya Pradesh 25430 15.82 41.25 5578
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1 2 3 4 5 6

16 Maharashtra 40.700 24.64 65.34 111.93
17 Manipur 1.020 0.64 1.66 241
18 Meghalaya 1.130 0.70 1.83 2.66
19 Mizoram 0420 0.26 0.68 0.99
20 Nagaland 0.770 047 1.24 1.78
21 Odisha 20.330 12.65 3298 3493
22 Punjab 2.89%0 1.79 4.68 35.08
23 Rajasthan 14.990 932 24.31 64.36
24 Sikkim 0.270 0.16 043 0.62
25 Tamilnadu 29.980 18.65 43.63 90.19
26 Tripura 1.820 1.13 295 427
27 Uttar Pradesh 65.840 40.95 106.79 154.63
28 Uttarakhand 3.070 1.91 4.98 721
29 West Bengal 36.990 14.80 5179 934
30 Andaman and 0.240 0.04 0.28 0.53

Nicobar Islands

31 Chandigarh 0210 0.02 0.23 1.8
32 Dadra and Nagar Haveli 0.130 0.05 0.18 0.18
33 Daman and Diu 0.030 0.01 0.04 022
34 Lakshdweep 0018 0.01 0.03 0.08
35 Puducherry 0.520 0.32 0.84 14
ToraL 408.778 24325 652.03 1151.75

Buffer stock of foodgrains

2240. SHRI HUSAIN DALWAI: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:



